2611 Written Answers
AR.C. REpORT ON MAGHINLRY
or GOVFRNMLENT

8ro. SHRT T. SIDDALINGAYA: Will
the Minister  of HOMYE AFFAIRS  be
pleased to state-

P

(a' waether 1t is a fact that the report on
the Machinery of the Government was
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|

presented to the Prime Minister on the 16th J

Scptember, 1968 by the Chairman of the
Adnunistrative - Reforms Commission;
and

{b) if sc. what decision] Covernment
have taken on the report?

tHE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS 1SHR1
VIDYA CHARAN SHUKLA) : a)
Yes. Sir.

b) The report is

under cxamination.

L

DrREpGING IN Paraprip Porr

811, SHR1 BANKA BLHARY DAS
Will tne Ministcr of TRANSPOR'T AND
SHIPPING be pleased to state:

{a) how far the proposzl ot dredging in
Paraacep Port  as recommendea by the
Sukrani Committee hes progressec; and

{b by when the work will be under
tahen and when it will he completed ?

3

THE MINISTER OF TRANSPORT
AND SHIPPING (PROF. V.KLR.V. RAQO):
(1) and (b)Y The lcam of Expetts which
examined the Siltation problem at Paradip
had suggested come  iminediate remedial
measures and sore long-tertn remecies,
Pursuant to the 1ccommendations concer-
ning immcaiate romeaical measures, dre-
decr ‘Mohana' of the Calcutta Port Com-
mussiondas was de puted to work at Paradip
Porty the guarantee dryv-docking repairs
of the Yort’s own muaintenance dredger
*Konarka' were expedited and it was also
htted with a nossle to facilitate stationars
dredging. A craft of 35 fi. wich LOA of
635 fi. has heen 1esworea on the goth Nov-
ember, 1968. Steps bave al<o been taken 1o
obrain dreger Visakha from the Visa
khapatnam Port Trust to dredge the shoal,
She 1s expected to arrive at Paradip by
about the 23th December 1968
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i The long term recommendations relate

l to the provision of sand traps at the entran-
ce in the vicinity of the Southern Break-
water and in the soutn ¢ fthe entranee chan-
nel as also the widening of tae turning cir-
cle so as 10 permit ships of 60,000 DW'T,
A Dutch firm and a Japanese firm have
submitted their ofters for this dredging on a
contract hasis, The Dutch firm has since
withdrawn its offer. The offer of the Ja-
panese firm is being examined by Govern-
ment,

ScuepurLd CASTF EMPLOYEES WORKING
IN THE UTTAR PrabpeEsH TRANSPORT
DEPARTMENT

| 812. SHRI MAN SINGH VARDMA:
« Will the Minister of TRANSPORT AND
SHIPPING be pleased to state:

(a* the total number of Class 1. IT, 111
and IV employees belonging to the Sche-
auled Castes in each category, working at
present in thc Uttar Pradesh Transport
Department;

(b) whether his number fulfils the condi-
tion under the rule regarding 18 per cent
1esctvation: and

| (eI il not, what are the reasons therefor ?

THE DEPUTY MINISTER IN THE

. MINISTRY OF TRANSPORT 'AND

SHIPPING (SHR1 BHAKT DARSHAN):

(@) to () Tneinformation requirec is being

collected from the UL P. Government and

will be laid on the Table of the Sabha,
when received.

Ancr11a Tranways Covpany

813. SHR1 CHITTA BASU:
SHRI M. R. VENKATARAMAN :

SHR1 K. P. SUBRAMANIA MEN-
NON :

SHRI A. P. CHATIER]JEF. :

Will the Minister of TRANSPOR'T AND
SHIPPING be pleased to refer to the reply
10 the Swarred Quesdon Ne. 692 given in
the Rajva Sabha on the 28th Augu.t, 1068
and stine:

2 whetter anv steps have so far been
taken by the Goiernment of Wust Bengal
with regard to the immediate  cake-over of
the ownership of the Calcutia Tramways
Company ; and

(b) if 50, the details thereof?



